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UTTAR PRADESH SARKAR
SANSADIYA KARYA ANUBHAG-1

No. 1187/XC-S-1-23-17S-2023
Dated Lucknow, December 20,2023

NOTIFICATION
MISCELLANEOUS

IN pursuance of the provisions of clause (3) of Article 348 of the Constitution, the Governor is
pleased to order the publication of the following English translation of the Uttar Pradesh Rajya
Vishvavidyalaya (Sanshodhan) Vidheyak, 2023 introduced in the Uttar Pradesh Legislative Assembly on
November 30, 2023.

THE UTTAR PRADESH STATE UNIVERSITIES (AMENDMENT)
BILL, 2023

A
BILL
Sfurther to amend the Uttar Pradesh State Universities Act, 1973.
IT IS HEREBY enacted in the Seventy-fourth Year of the Republic of India as
follows :-

1. (1) This Act may be called the Uttar Pradesh State Universities
(Amendment) Act, 2023.

Short title and
commencement

(2) It shall be deemed to have come into force with effect from November 8,
2023.
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2. In section 4 of the Uttar Pradesh State Universities Act, 1973, (hereinafter ~Amendment of

referred to as the "principal Act"), in sub-section (1-A) after clause (k), the following ;eCtiZn4°1
resident's Act
clauses shall be inserted, namely:- 0. 10 of 1973

"(1) a University to be known as Maa Pateswari Devi State University, asamended

Balrampur; and
re-enacted by

(m) a University to be known as Maa Vindhyavasini State University, {p. Actno.
Mirzapur; 29 of 1974

(n) a University to be known as Uttar Pradesh State University,
Moradabad."

3. In section 50 of the principal Act, after sub-section (1-H), the following Amendment of

sub-sections shall be inserted, namely :- section 50

"(1-I) Until the First Statutes of Maa Pateswari Devi State University,
Balrampur are made under this section, the Statutes of the University of
Dr. Ram Manohar Lohiya Awadh University, Ayodhya as in force immediately
before the establishment of the said University shall apply to it subject to such
adaptations and modifications as the State Government may, by notification,
provide.

(1-J) Until the First Statutes of Maa Vindhyavasini State University,
Mirzapur are made under this section, the Statutes of the University of Mahatma
Gandhi Kashi Vidyapith, Varanasi, as in force immediately before the
establishment of the said University shall apply to it subject to such adaptations
and modifications as the State Government may, by notification, provide.

(1-K) Until the First Statutes of Uttar Pradesh State University,
Moradabad are made under this section, the Statutes of the Mahatma Jyotiba
Phule Rohilkhand University, Bareilly, as in force immediately before the
establishment of the said University shall apply to it subject to such adaptations
and modifications as the State Government may, by notification, provide."

4. In section 52 of the principal Act, affer sub-section (2-G) the following Amendment of

sub-sections shall be inserted, namely :- section 52

"(2-H) Until the First Ordinances of Maa Pateswari Devi State University,
Balrampur are made under sub-section (2), the Ordinances of the Dr. Ram
Manohar Lohiya Awadh University, Ayodhya, as in force immediately before
the establishment of the said University, shall apply to it subject to such
adaptations and modifications as the State Government may, by notification,
provide.

(2-I) Until the First Ordinances of Maa Vindhyavasini State University,
Mirzapur are made under sub-section (2), the Ordinances of the University of
Mahatma Gandhi Kashi Vidyapith, Varanasi, as in force immediately before the
establishment of the said University, shall apply to it subject to such adaptations
and modifications as the State Government may, by notification, provide.

(2-J) Until the First Ordinances of Uttar Pradesh State University, Moradabad
are made under sub-section (2), the Ordinances of the Mahatma Jyotiba Phule
Rohilkhand University, Bareilly, as in force immediately before the establishment
of the said University, shall apply to it subject to such adaptations and
modifications as the State Government may, by notification, provide."
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Amendment of
Schedule

5. In the Schedule to the principal Act,—

(a) for the entries appearing at serial no. 6, the following entries shall

substituted, namely :-
"6 . Dr. Ram Manohar Lohiya Awadh University, Ayodhya -

(i)  Until the establishment of Maa
Pateswari Devi State University,

Districts of Ambedkar Nagar,
Ayodhya, Bahraich, Barabanki,

Balrampur. Gonda and Sultanpur.

(i)  Upon the establishment of Maa

Pateswari Devi State University,

Districts of Ambedkar Nagar,
Ayodhya,
Sultanpur.”

Barabanki, and

Balrampur.

(b) for the entries appearing at serial no. 7, the following entries shall

substituted, namely :-
"7. Mahatma Jyotiba Phule Rohilkhand University, Bareilly -

(i)  Until the establishment of Uttar Districts of Bareilly, Budaun,
Pradesh State Pilibhit, Shahjahanpur, Moradabad,
Moradabad. Bijnor, Amroha (Jyotiba Phule

Nagar), Rampur and Sambhal.

University,

(i)  Upon the establishment of Uttar
Pradesh State
Moradabad.

Districts of Bareilly, Budaun,

University, Pilibhit, Shahjahanpur."

(c) for the entries appearing at serial no. 10, the following entries shall

substituted, namely :-

"10. Mahatma Gandhi Kashi Vidyapith, Varanasi -

(1)  Until the establishment of Maa Districts of Varanasi, Chandauli,
Vindhyavasini State University, Bhadohi (Sant Ravidas Nagar),
Mirzapur. Mirzapur, Sonbhadra

(i)  Upon the establishment of Maa Districts of Varanasi, Chandauli."

Vindhyavasini State University,

Mirzapur.

substituted, namely :-

(d) for the entries appearing at serial no. 13, the following entries shall

"13. Siddharth University, Kapilvastu, Siddharth Nagar -

(i)  Until the establishment of Maa Districts of Balrampur, Shravasti,
Pateswari Devi State University, Basti, Sant Kabir Nagar,
Balrampur. Maharajganj and Siddharth Nagar.

(i)  Upon the establishment of Maa Districts of Basti, Sant Kabir

Pateswari Devi State University,

Balrampur.
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(e) after serial no. 17, the following serial numbers and entries relating
thereto shall column-wise be inserted, namely:-

"18. Maa Pateswari Devi State
University, Balrampur.

19. Maa Vindhyavasini  State
University, Mirzapur.

20.  Uttar Pradesh State University,
Moradabad.

Bahraich, Gonda, Balrampur,
Shravasti Districts.

Mirzapur, Bhadohi (Sant Ravidas
Nagar), Sonbhadra Districts.

Amroha (Jyotiba Phule Nagar),
Bijnor, Moradabad, = Rampur,
Sambhal Districts."

6. (1) The State Government may, for the purpose of removing any difficulty in
relation to the establishment of Maa Pateswari Devi State University, Balrampur, or Maa
Vindhyavasini State University, Mirzapur, or Uttar Pradesh State University, Moradabad,
by order published in the Gazette, direct that the provisions of the principal Act shall
during such period, as may be specified in the order, have effect subject to such
adaptations, whether by way of modification, addition or omission as it may deem to be

necessary or expedient :

Provided that no such order shall be made after two years from the date of

commencement of this Act .

(2) Every order made under sub-section (1) shall be laid before both the Houses of
the State Legislature , as soon as may be, after it is made.

Repeal and
saving

7. (1) The Uttar Pradesh State Universities (Amendment)

Ordinance, 2023 is hereby repealed.

(2) Notwithstanding such repeal, anything done or any action
taken under the provisions of the principal Act as amended by the
Ordinance referred to in sub-section (1) shall be deemed to have been
done or taken under the corresponding provisions of the principal Act as
amended by this Act as if the provisions of this Act were in force at all

material times.

STATEMENT OF OBJECTS AND REASONS

Power to remove

difficulties

U.P. Ordinance
no. 18 of 2023

The Uttar Pradesh State Universities Act, 1973) President's Act no. 10 of 1973( has been

enacted to amend and consolidate the laws relating to certain Universities in the State of Uttar

Pradesh.

The Government of Uttar Pradesh has set a vision of establishing one State University in

each division to provide quality higher education. In pursuance of this goal, there was a need to

establish one State University each in Devipatan division, Vindhyachal division and Moradabad

division to ensure availability of higher education.

In view of the above, it was decided to amend the aforesaid Act to provide for the

establishment Maa Pateshwari Devi State University, Balrampur in Devipatan division, Gonda;

Maa Vindhyavasini State University, Mirzapur in Vindhyachal division, Mirzapur; and Uttar

Pradesh State University, Moradabad in Moradabad division, Moradabad.
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Since the State Legislature was not in session and immediate legislative action was

necessary to implement the aforesaid decision, the Uttar Pradesh State Universities (Amendment)
Ordinance, 2023(U. P. Ordinance no. 18 of 2023 (was promulgated by the Governor on
8" November, 2023.

This Bill is introduced to replace the aforesaid Ordinance.

YOGENDRA UPADHYAY
Mantri,
Uccha Shiksha.

By order,

J. P. SINGH-II,
Pramukh Sachiv.
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